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f[DELAY IN FLIGHT

*206. SHRI RAM SAHAI : Will the
Minister of TOURISM AND CIVIL
AVIATION
/q@ER AT qme fanma q&

be pleased to state :

(a) the number of flights of. Indian
Airlines planes which took off in time
from Delhi and Bombay during the
period from January, 1971 to 30th June,
1971 together with the details of the
destinations; and

'(b) the details of the causes responsible
for the delays in flights originating from
Bombay and Delhi and the steps that are
being taken to improve the situation ?]

Wiz sire qure fawem wa (@
wi fag) : (F) o1 (@) qavoFfad
&Y 7 T F A97 FT-TEA 97 A A
Srar |
t{THE MINISTER OF TOURISM

AND CIVIL AVIATION/ @z 3%

ame fanma ®@t (DR, KARAN
SINGH) . (a) and (b) The information is
being collected and will be placed on the
tabic of the Sabha.J

REFUSAL BY EMPLOYEES OF NATIONALISED
BANKS TO GET PROMOTION

*207. SHRI BABUBHAI M. CHI-
NAI . Will the Minister of FINANCE/
firs s be pleased to state :

t[ J English translation.,

[27 JULY 1971]

to Questions 62

(a) vvhethe: it is a tact that some em-
ployees in the nationalised banks have
lefused promotion (o Officer grade be-
cause it would involve loss of remunera-
tion in the long run: and

(b) if so, what are the details of Mich
cases of refu-

THE MINISTER OF FINANCE/
faw s&t (SHRI Y. B. CHAVAN): (ul
and (b) All the fourteen nationalised banks
have informed the Government that after
the recent revision of scales of pay of
officers in their bank I with effect from
1-1-1970, there has I been no case of an
employee in any of | the nationalised banks
refusing promotion to officers' grade
because of loss of i emoluments in the long
run.

FORMATION OF A COMPANY FOR COCIHN
, SHI PYARD PROJECT

»208. SHRI G. GOPINATHAN
NAIR:

SHRI N. K. KRISHNAN :

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT/ qaetq 149 &4r

Atgg" AT 9fTags Aat be pleased to

state :

(a) whether there is any proposal
under Government's consideration to
form a company for the execution of the
Cochin Shipyard Project;

(b) whether the Government of Kerala
have requested to the Union Government
for the early formation of this company
and

(c) if so, the progress made in this
regard ?

THE MINISTER FOR PARLIA-!
MENTARY AFFAIRS AND SHIP-
PING AND TRANSPORT/Hedty v
@ Atagn site afcagw w3t (SHRIRAJ
BAHADUR) : (a) and (b) . Yes, Sir.

(¢) Government have just approved the
formation of a Company for the
execution of the Cochin Shipyard Pro-

I ject and its implementation will now be
i followed up.



